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fSliH S. N .lh u : Is it not a fact that
the letter sent to the Bihar Govern­
ment asking them to make recommeti- 
dations in this connection was sent so 
late that there was very little time at 
the disposal of the Bihar Government 
to send a reply and they could not?J

Mr. Speaker: That would be the ex­
planation of the Bihar Government.

Shri S. N. Das: I want to know whe­
ther it is a fact that a very short time 
was given to the Bihar Government to 
suggest the names.

Shri C. D. Deshmukh: A  circular
letter was sent to all States in regard 
to the Colombo Plan on the 19th Feb­
ruary 1952. We have received recom­
mendations from Assam. West Bengal, 
Uttar Pradesh. Punjab, Madhya Pra­
desh, Bombay, Madras, Hyderabad and 
Mysore. From this I infer that suffi­
cient time was given to the States.

A raiy Stores

♦561. Shri M. L. Dwivedi: Will the 
Minister of Defence be pleased to refer 
to the reply to part (a) of starred 
question No. 121 for 9th August 1951, 
and stajf the estimate of damage 
caused to Army stores in Dehu and 
Kanpur C.O.Ds. in the years 1950-51 
and 1951-52?

The Minister of Defence (Shri Gopa- 
laswami): It is estimated that the da­
mage caused to military stores for 
want of proper storage accommodation 
in the two depots amounted to Rs. 15i 
lacs and 5 lacs, in the years 1950-51 and 
1951-52, respectively.

Shri M. L. Dwivedi: May I know 
whether the storage accommodation 
already existing in the C. O. Ds. at 
Dehu ar^ Kanpur is so defective that 
the goods which are stored there are 
undergoing serious deterioration and 
losing in value? ■

Shri Gopalaswami: The whole of the 
covered accommodation available in 
the Depots is occupied. It is only 
stores which could not be put under 
the covered accommodation . that are 
kept in the open, and they deteriorated.

Shri M. L. Dwivedi: M ayl know if 
the hon. Minister is aware that the 
nioney saved by economy in this way 
iŝ  mpre than lost when t^e goods 
deteriorate and lose in vahie?

Gopalasw^uni: I am not sure 
about the arithmetic of it. I have had 
one estimate, a very rough estimate, 
given to me that if we wanted to pro­
vide covered accommodation for aU the 
stores ^ ic h  are now lying in the open

and imt &em ii)i. t>t’op^  condi^oh, it 
^ u ld  cost something like Rs. 60 to 
Rs. 90 crbfes.

National Language

*562. Shri M. L. Dwivedi: Will ^  
Minister of Education be pleased to 
state:

(a) what steps have so far been 
taken by the Government of India 
since the adoption and enforcement of 
the Constitution to determine the pro­
per shape and form of the national 
language; and

(b) how the divergence among the 
various forms of the national language 
obtaining in the different States, for 
want of any uniform policy on the part 
of the Central Government, is being 
obviated?
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rm e MlBister of CaiMBttM « M  
natural Resources and Scieallfic 
Seseaircli (Maulana Aaad): (a) aiid
1^). Among the various steps taken 
1)7 the Government in this dii êetiaa 
^re the setting up of a Central

] ^ d l  Orgapkaiioh Imowxi as tte  
“Hindi Shiksha Sanilti” and the "Cen­
tral Board of Scientific Terminology” . 
These two bodies are working to give 
Hindi Its shape and form as envisaged 
in the Constitution. The Board with 
its expert Committees dealing with 
various subjects is engaged in evolving 
a uniform terminology for the whole 
country and the State Governments 
have been requested to seek, whenever 
necessary, the expert advice of the 
Board in the matter. Most qf the 
States have agreed to do so. So far 
as the general question Of “the various 
forms of the national language” is con­
cerned, it is not possible or desirable 
for the Central Government to force a 
particular pattern on the whole country 
and this problem must be left to time 
and the lav/s of language development. 
All that they can do is to ensure that, 
in their work and publications, the 
nationp.l language used conforms to its 
definition as envisaged in the Consti­
tution.]
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[Shri M. L. Dwivedi: May I draw the 

attention of the Government towards 
the Bombay Grovemment Resolution 
No. 7436 and Bombay Government’s  
report of 1951 namely **Hindi 
Teaching Committee** and point out 
that Bombay and dther States are 
adopting various methods for the 
development of Hindi? Sani  ̂ is the case 
-with syUabi and books. 1 want to 
know the steps the Central Government 
are taking to se6 that the States take 
groper measures for the development 
ol Hindi. I do not si^ imyfhing with 
regard to spoken Hindi but there
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should be uniformity as far as teach­
ing, syllabi and books of- Hindi are 
concerned].
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’ [Manlana Azad: Education is a
State subject. Different Governments 
adopt different methods but I agree 
with the hon. Member in this that 
dLifferent methods ought not to be ad­
opted in this connection. It should be 
our endeavour to see that there is uni­
formity in this regard. The Central 
Government can advise them and they 
have not been wanting in that respect. 
T^ey would do it in future too. The 
Hindi Section in the Education Minis­
try has been opened only for that 
^rpose.]

Shri N. S. Nair: Sir, this is a matter 
which concerns the destinies of the 
South as far as language is concerned, 
and we would like to have at leasst a 
summary of the reply given by the 
hon. Minister.

Mr. Speaker: I will myself read the 
translation of the main reply. That 
will solve the difficulty. The answer 
Is this:—

[English translation of the main 
answer was then read out by the 
Speaker.!
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[Sliri M. L. Dwivedi; May I ask the- 
hon. Minister whether any State Gpv- 
ernment can interpret any provision 
of the Constitution in their own man­
ner, in spite of the fact that according, 
to the Constitution Hindi is ouv Nation­
al language and is also the language of 
the ParUament?] '

Mr. Speaker: I think the answer is. 
given there in the main reply. But 
what he wants is information on a 
point of interpretation of the Consti­
tution.
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rShri M. L. Dwivedi: The hon.
Minister has just now said that State* 
Governments can interpret the Consti­
tution in their own way. What I' 
want to say is that the words used in. 
the Constitution for Hindi................. ]

Mr. Speaker: Order, order. We-
need not go into the interpretation 
of the Constitution. The hon. Minis­
ter is entitled to have his own inter— 
pretation. If the hon. Member differs,, 
there are other remedies open tohim^ 
What is the question for information?’ 
No arguments.

[Shri M. L. Dwivedi: What I mean 
to say is that the Constitution............. J

Mr. Speaker: Order, order, the hon. 
Member is again going into the inter­
pretation of the Constitution.

Shrimati Amma Swaminadhan: In:
spite of the fact that the hon. Minis­
ter’s reply is that education is a State- 
subject, could not the Government of 
I ^ a  give some direction with regard? 
to language to the States so that 
children learning in schools today wilt 
have the compulsory teaching of Hindi 
in every school so that they can be­
come familiar with the language whicH 
is not their own?
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[Maulana Azad: I have stated just 
now. that the Central G o v e r n m e n t  have 
jgiven directions in this behalf and 
would continue to do so.]
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rseth Govind Das: The hon. Minis­
ter has stated just now that two Com­
mittees have been constituted for this 
purpose. I want to know whether the 
amount to be spent on them is the
same as indicated by newspaper re­
ports some days ago. Do the Gov­
ernment intend to make more pro­
visions for this scheme, and is it going 
to be extended?]
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fMaulana Azad: Many measures

are being taken in this connection and 
diflferent amounts arp «;nent on
themi. The amount of 17 lakhs is for 
onlv one mpasure, that is, tne nv6year 
programme.];
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fShri V. G. Deshpande: I have not
understood what the hon. Minister has 
said. I want that a translation of 
what he said be made into Hindi.]

Mr. Speaker: Order, order. I do not
propose to allow that kind of thing.

Shri N. S. Nair: Are the Govern­
ment aware that in the South there is 
anti-Hindi agitation going on so strong­
ly that the steps to be taken for com­
pulsory Hindi education have to be­
taken with some sort of moderation?
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[MaoJam AxaXk Both sides of the-

picture have come to the notice of the
Government. They know that there 
is a small anti-Hindi "group in the* 
South but they are also aware that .ii 
very large group is learning Hindi and 
it is increasing in number.]

Mr. Speaker. The purport of the 
question is that the Central Govern­
ment knows that there is a small group- 
which is definitely against Hindi. But 
the Central Government also knows 
that there is a very much larger group- 
of people who are anxious to pick up 
Hindi and the number of students who 
are trying to pick up Hindi is on the 
increase. Next question now.

Question No. 563 is transferred to the 
list of questions for the 12th June for 
answer by H.M. Planning. It was 
wrongly addressed to the Minister of 
Natural Resources. So now we take 
up Question No. 564. Mr. Krishna.

S ch e d u le d  C a s t e s  f o r  T e c h n ic a l  
T r a in i n g

*564. Shri M. R. Krishna: (a) Wm
the Minister of Education be pleased 
to state the number of Scheduled Castes 
sent abroad for technical training 
during the period from 1947 to March, 
1952?

(b) How many of them have been 
absorbed in the profession in which’ 
they liad training? ■ "




